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Hon'ble Mr. Justice A.K. Yog - JM ' 
Hon'ble Mr. S.N. Shukla - AM 

Case called out twice, none 
present on behalf of the Applicant. 
Learn ed counsel for the Respon.dents 
present. Learned counsel for the 
Applicant failed to comply with the 
o rder dated 26.08.2009 . 0.A. is 
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disn\issed for no prosecution.'. 
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